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Scheme for Telecom tariff; 

(b) if so, the details thereof aJongwiIh 
the date with effect from which it has been 
introduced and the number of Short Dis-
tance Calling Areas for the country with 
specifications of distance; and 

(c) if not, the reasons for delay and 
when the sch~me would be introduced? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI BIR BAHADUR SINGH): (a) 
Such a scheme is under oonsideration of 
Department of Telecommunications. 

(b) and (c). The Short Distance Charg-
ing areas are being demarcated. Date of 
implementation can be decided after all the 
technical arrangements needed for the 
change over are completed. 

Setting up of plant for manufacture 0 

Acetc cld 

*580. SHRI Y.S. MAHAJAN: Will the 
Minister of INDUSTRY be pleased to state: 

(a) whether the Gujarat Narmada Val-
ley Fertilizer Corporation Ltd. (G Fe) has 
submitted a proposal for setting up a plantfor 
manufacturing 40,000 tonnes per annum of 
acetic acip based on methanol; 

(b) whether any representation or rep--
resentations have been received against the 
proposal; if so, the details thereof; and 

(d) thedecisiontakenbyGOvemment in J . VI::~iAL... HII"-lt 

the matter? 

THE MINISTER OF INDUSrn (SHRI 
J. VENGAL RAD): (a) Yes. Sir. 

(b) Representations hIMt been re-
ceived against the proposal; mainlY from All 
India Alcohol Based Industries Devetop: 




